BEFORE DR. GITA RAWAT, JOINT SECRETARY & FIRST
APPELLATE AUTHORITY
(Under Section 19 of RTI Act, 2005)
MINISTRY OF LAW & JUSTICE: DEPARTMENT OF LEGAL AFFAIRS
ROOM NO. 408, ‘A’ WING, SHASTRI BHAWAN » NEW DELHI 110001

dde ek Sk o

Appeal No.21(4)/2014-IC Date: 29.05.2014.

In the matter of

Shri Hari Shankar Tiwari,
Central Jail,

Shrvpur, Varanasi,
(UP)-221002

Appéellant
Versus B
Central Public Information Officer
Ministry of Law & Justice
Department of Legal Affairs
Shastri Bhawan
NEW DELHI - 110001 Respondent
Date: 29.05.2014
ORDER

The appellant has filed an appeal on 28.2.2014 received on 10.3.2014 under
Section 19 of the RTI Act for not getting the information furnished by the CPIO,
the respondent vide letter NO. 21(4)/2014 dated 28.1.2014.

Brief facts of the case:

1. The appellant vide his application dated 9.12.2013 received on 22.1.2014
sought information relating to seeking advice.

2. The respondent has collected the information from the concerned sections of
this Ministry and sent the reply to the appellant vide letter No. 21(4)/2014-
IC dated 28.1.2014. /

3. Being aggrieved with the information of the respondent the appellant has
filed an appeal.. '



4. 1 undersigned have been appointed as Appellate Authority in the matter on.
After perusal of the facts of the case it appears that no hearing is required in
this matter.

Observation

5. On perusal of the record it appears that the information furnished by the
respondent vide letter dated 28.1.2014 is the substantive response for the
information asked by the application in his original application dated
9.12.2013. :

6. I have assessed the facts and circumstances of the case and come to the
conclusion that the CPIO, the respondent has acted as per provisions of
Act.. In view of keeping the principles of natural justice the appeal is
rejected. §

7. The appellant may kindly note that since the proceeding has been closed
no further hearing may be conducted in this matter. Moreover, if there is
any grievance against the order of the Appellate Authority, he may file
second appeal before the Hon’ble CIC sitting at 2™ Floor, August Kranti
Bhawan, Bhikaji Cama Place, New Delhi 110066(within 90 days) i.e
period as prescribed under the provision of RTI Act, 2005.

(DR. GITA RAWAT)
Joint Secretary & Appellate Authority
Date: 29.5.2014

Copy to:
1. Shri Hari Shankar Tiwari, Central Jail, Shrvpur, Varanasi,(UP)-221002

2. Smt. Asha Sota, CPIO/Under Secretary, Deptt. of Legal Affairs.




Fwom: Hamshombiasy Trmasd , Bx, Pwels , Naw Convicd, <Cemntsal Tabl, :

A v

o 20 () e 4¢

TO A Dia: o&-o02- 2ally '
"Dy Geita. Rowad Joiwt Seovedonwy & legal LEC L)
15t, Appellate futharaty, C Lmdew 271D, Daphs o Legal Affars,

Raoown ne, 4e8 A Wiwna, Lt Flaoy, Shagdrk Brausar,

Mew Delbe ~ 11000t . Tel, MO O11- 2BBEY EEEX =
Sub My aphpl. 3 4-12-13, dpspaiched by Regel. posd, da 137127
Regf na (s Mot NESIFE & RTI[2013 Didly, le-ol- ?Lf.fzes“"l‘!;‘“‘“"‘*"

QP £, 7S . 24C k) [2014-1C pidy 28-017
an) Py appl. ddatt g-12-13 St e 0T S E . G.6.1

 jod, SbowjImdanm,
Resp 4 owe e Dorousd Ay SHode as S 00aus,

Shuvpury, Varamash , U P, 22100 2.

Y

W

4 "Thaob Masm, 3 wmacke o 'O-H:»\‘—h “Ahe Sacxe%aﬁg,MimLéﬁj a¥

T

poc R

Hoiy| Social Jusiice 2 Empowemend, 2 Othery obpl,to Har e

gt") i riviadex, Mosd LE ,Gavi, le dndia, copy o} Mhe smasme 14S

%Wg'{)‘% oo Sesnd b\j dhe CPLIO cahely vida his lebterr el s ag-oi-1h,

E £ o Masn , As 4 fave yot beamn demied 2 dajpzived Impasisal

; E 5:‘ Justica, S asaé cs.gyo_aa{ “n LMVQSAB_%&\Q g peapemn T caose,

z o sl Thence 4 Lray A Boe = e creany ahél a3 Wndar,

\ e g" A TRy case ROy \&S:md,tij Soe -xa_mmme).anl Ao WL fmr
"y Case Gmdir LR

)'m\r@,aAcLach\Qan 2. FEToPEVIESTY
by STET ga,&ﬁ,mm44ﬂ~ecx,
—\cu.:\wi;o -

Ack , 44 comn be dane
%& B VThe Secwedany, BSCLSC, MY Kenddy e weguls
X Sx. RdNE e &-QFE. el S

ol AosiEiamce

‘,.Qj Nide e b Fage . -
’ — - o N
\\'\\zﬂ‘"\\v T, & ey P Ty @ ive P2
5 slawe Jtomiple St |
¥ < 1W Moy Kimelly be wequedd @d
%" Yo eievd hie nebtbing hamd £ EDTQV\dn Qmu.fgu(l ~yomoadial acl-

iﬁh,’%a Ve Aem'Ss  baby, as ey yet b

nagme &Y Nhioy 1306- Yo - - i
_ Mone ble Cous XS wa%ug,sﬁa_i G cwdda f@v DA et it
Wiedbm's Sathey & them on NieArm's paoaby v
?)Qr“ BQ_Q—O-Q QCFZQ— 'SG.:"}')QIY_. . K .
oy , Sociall Juslice

TGN €
o VP"&Q-BQFE 4z Mon bie e es
2 E’r‘nbmm’m&:\ was @S L e
PRAVER O HOWSELE JUINMIST £R.

Adn, SFroam AOR Wi SCLSE, o Ty, Phali S.Nagbmam, & M PR
Raa, Sr, Rdws. ™maly Kimathy be Qmacﬁgd as Armseus Cuwiae, G5
Qike,nuj\se %eix&en? et ko Hhe Cale %F Dl Ll Sl vz

. B .
= As In 18 of Hhes appl .
by 4 Henrble Cauyd So descwe o 8’\«& e mame of 12
Sabony te Micdém' S baky, e iy it o spass am Ordow
{o DNA tesl to Ve dipr s Sathor, Pecause e @S
S Py case te be word etsad ar Cuyadive soe—}v“h be folacl befowe Hen bl
E;Q-,J‘W@% Sa Prew Xy, Poall S, Nawdrmaw X ot PP Ran, Amd <=, Clos)a

Ple’ da Hake apjropriate remodiol acfien [ Naurrs SQSA—}":‘:,CL\QLH
e meak afp ey Hhav st % provide Tma Fuldes. . :

R < g ~ . B s

Colpy S Wi dorfer, &8 s 2T wS i amte e 7 majery=elY
Sewwe Haay, QLR 7, CSocial J. &Em@ww—!)‘ e Pais omers TEw o |
Gcsljshqsém @hawan, Nab Delli— nasdl, b0l Jad), Vasamag,

A

Q\i\\
%}? 9, = 3 moy Kindiy be Erondad the Legald Pfssostemce = S L




By Speed Post

F.TS. 21 (4)/2018-IC
Government of India
Ministry of Law & Justice
Department of Legal Affairs
IMPLEMENTATION Cell

Shastri Bhawan, New Delhi.
Dated 28.01.2014

To

Shri Harishankar Tiwari,

Central jail,

Shrvpur, Varanasi,

(UP)-221002

Subject: - Information under RT! Act, 2005.

* %k

Sir,

I am to refer to your application dated 9.12.2013 transferred to this Department by
the M/o Social Justice & Empowerment vide their OM NO. 1163/FC & RTI/2013 dated
16.1.2014 (received on 22.1.2014) on the subject mentioned above and to say that an
applicant’s right under the RTI Act, 2005 extends only to seeking information as defined in
Section 2 (f) of the Act. The information sought by you is in the nature of query amounting
to seeking legal advice and hence, the same is not covered within the ambit of the definition
of ‘information’ as given under Section 2 (f) of the RTI Act, 2005.

2. Dr. Gita Rawat, Joint Secretary & Legal Adviser, Ministry of Law & Justice,
Department of Legal Affairs, Room No. , Room No. 408, ‘A’ Wing, 4t floor, Shastri
Bhawan, New Delhi-110001, Tel No. 23384777, is the 1* Appellate Authority. The period of
limitation for filing the 1% Appeal is 30 days.

Yours fai y,

(K.Ginkh g) 3!
Deputy Secretary & CPIO
23384706




RTI Matter
\/No/. 1163/FC & RTI2013
Government of India
Ministry of Social Justice & Empowerment

Shastri Bhavan New Delhi

Dated: " .
e\ %
OFFICE MEMORANDUM

N————

Subject:  Transfer of Application, filed by Sh. Harishamkar, Tiwari,Central Jail,
Shrivpur Varanasi, U.P. 221002, Information under the RTI Act 2005.

Fok ok ke ke ok

The undersigned is directed to enclose an RTI application filed as mentioned above

2. Since  the RTI petition pertains to your office, the same is being transferred
herewith under section 6(3) of the RTI Act, for providing the requisite

information to the applicant directly.

The Applicant has deposited prescribed fee of T10/- vide [PO.

-

}’ (A.P.Singh)
. Under Secretary & CPIO
he CPIO, -
Ministry of Heme-Adfairs- O A e
Nosth-Bloek: New Delhi
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